20.09.2012

AT 10.30 PM

1. RFA(OS) 5/2011

AT 2.15 PM

1. ITA 1247/2011

ITA 846/2011
ITA 848/2011
ITA 849/2011
ITA 850/2011
ITA 851/2011
ITA 876/2011

SJo ks WwdN

8. ITA 637/2011
9. ITA 638/2011
10 ITA 640/2011
11 ITA 646/2011

1. W.P.(C) 12178/2006

AT 2.15 PM

1. cM(M) 229/2010

2. cM(M) 230/2010

3. R.C.REV. 458/2012
CM APPL. 15720/2012

CM APPL. 15721/2012

4. R.C.REV. 543/2011

J-1

COURT NO. 4
(DIVISION BENCH-4)

FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE MANMOHAN SINGH

VATIKA LTD.

Vs. KARAN MAHENDRU & ANR.

COURT NO. 5
(DIVISION BENCH-6)

D.S. CHAUHAN,
SUDHANSHU BATRA,
D.R. BHATIA

HON'BLE MR. JUSTICE S. RAVINDRA BHAT

HON'BLE MR. JUSTICE R.V. EASWAR

COMMISSIONER OF INCOME TAX-III
Vs. M/S SHRI SIDHDATA ISPAT (P) LTD.

CIT
Vs. SAHARA INDIA MUTUAL
BENEFIT CO. LTD.

CIT

Vs. SAHARA INDIA FINANCIAL

CORPORATION LTD.

COURT NO. 35

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE P.K. BHASIN

DIRECTOR GENERAL OF WORKS CPWD

Vs. DAYA SHANKAR PRASAD

COURT NO. 15

HON'BLE MR. JUSTICE M.L. MEHTA

KANSHI RAM
Vs. TARA KANT

KANSHI RAM
Vs. AMIRI MISSAR

DAYA RAM PRAJAPATI

Vs. SMT. VIDYA DEVI

VINOD AHUJA
Vs. ANIL BAJAJ AND ANR.

HIGH COURT OF DELHI
19TH SEPTEMBER, 2012

KAMAL SAWHNEY,

RAKESH GUPTA,

RANI KIYALA, RISHABH JAIN
KAMAL SAWHNEY,

PERCY J. PARDIWALA,
SATYEN SETHI,

ARTA TRANA PANDA

KAMAL SAWHNEY,
PERCY J. PARDIWALA,
SATYEN SETHI,

ARTA TRANA PANDA

R.V. SINHA, R.N. SINGH,
RENU VERMA

MUKESH GOEL, DEEPAK RATHAUR,
PREM KUMAR SHARMA

MUKESH GOEL, DEEPAK RATHAUR,
PREM KUMAR SHARMA

S.D. SINGH,

J.P. SENGH, GAURAV BHARDWAJ,
SUMEET BATRA, ANKITA GUPTA,
SHIV CHARAN GARG, IMRAN KHAN

REGISTRAR (LISTING)



